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Regn  No DATIE? /88 Pate of decision: 14.07. 1997,

shri R.P.

< LApmlicant

Union of Indis . s Respondent.s
For the aonsdicsmt oo o MO

For the Respordents .. Hone

The Hon'ble Mr. P.K. Kartha, Vice Chairman(1)
The Honthle Mr, B.M. Choumdival, Administrative Member

i.

Z. To e referred to the Reporters or not?

Judoment (Oral)
of the Bench delivered by Hon'hle Shri P.K. Kertha ¥

vice Chatrmand{))

Whasry  this o

s wag called, none appesred  Tor
both parites.  This case has been listed in the Fivst 15 cases
paremptarily For  Firal hearimg. The sppliceation is diemissed

for default ardd noy
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